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(a) whether there are instructions that 
the letters from MinistrieslDepartments 
should bear the telephone number of is 
signatory; 

(b) if so, whether the instructions .. 
being followed by all the MinistrieslDepart-
ments; and 

(c) if not, the steps taken to ensure strict 
rompliance of the instructions? 

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): Ca) Yes, Sir. 

(b) They are, by and large, being fol-
lowed. 

(c) Since occasional lapses rome to 
notice, these instructions have been reiter-
ated from time to time. 

Pace of Afforestation 

*912. SHRI MANORANJAN 
BHAKATA: 

SHRI ANBARASU ERA: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether there are States1where the 
work of afforestation has not been able to 
rope up rompletely with the rate of defores-
tation; 

(b) if so, whelherGovernment have any 
plans to mntain deforestation in those Stales; 
and 

(c) if so, the details thereof? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI NllAMANI 
AOUTRA Y): (a) According to the forest 
cover assessment done by the Forest Sur-
vey of India using satelile imagery of 1981-
83 and 1985-87, State-wise forest cover 

dilferences during this period are asgiven in 
the attached Statement - I. 

(b) and (c). Government have taken a 
number of steps to contail'! the deforestation 
in the rountry iocluding the foIowing:-

(i) 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 

(viii) 

The National ForeslPolicy. 1988, 
lays more emphasis on conser-
vation of forests. There are spe-
cific provisions for protection of 
forests from grazing, fires and 
encroachment. 

Forest Conservation Ad was 
enacted in 1980 to check diver-
sion of forest land for non- forest 
purposes. The Act has been 
made more stringent. by an 
amendment of 1988. 

A Centrally Sponsored Scheme 
is under implementation to help 
the States to develop infrastruc-
ture for protection of forests. 

Alternative sources of energy are 
enrouraged to replace fuetwood 
in domestic and commercial 
sectors. 

Wood is substituted by alterna-
tive materials in packaging, rai-
way sleepers, buikiing construc-
tion, furniture etc. 

Import policy for timber has been 
liberalised. 

Efforts are beirg made to comoI 
shifting cultivation. 

Guidelines have been isSued to 
StateAJnion Territory Govern-
ments from time to time for pr0-
tection of forests. State and Un-
ion Territory Governments have 
been suggested; 
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(a) 

(b) 

(c) 

(d) 

To avoid felling of natural 
forests and where such 
felrings are inevitable for 
restoration of crop of other 
silvicultural considera-
tions, it should be re-
stricted to area not ex-
ceeding 1 0 hectares in the 
hills and 25 het:tares in 
the plains. 

To consider banning of 
fellings in the hills above 
1,000 metres, at least for 
some years. 

In identify critical areas in 
the hills and mountains 
which require protection 
from felling of forests and 
need immediate vigorous 
afforestation. 

To set apart 4% of the 
geographical area as 
protection area like wild-
life sanctuaries, national 
parks, biosphere reserves 
etc. 

(ix) 

(e) To take measures tor 
protection of forests from 
fires. 

The National Wastelands Devel-
opment Board set up with the 
principal aim of undertaking a 
massive programme of affores-
tation and tree planting has 
undertaken programmes for:-

* Checking land degradation. 

* putting wastelands to sustain-
able use. 

* increasing biomass availabil-
ity- specially fuelwoodlfodder; 
and 

* restoring ecological balance. 

In addition to the general afforesta-
tionltree planting programme implemented 
all over the country. schemes and projects 
under implementation in the States were the 
Forest Cover Assessment difference ;s 
negative is given in the attached Statement 
- II. 
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